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CENTRAL ADMINISTRATIVE TRIEMIMAL

PRIMITIRAL BEMCH

Hoa

Qa ML T84T of 1997

Mew Oelhi, this 1st day of Gctober

HOMTBLE DR JOSE P. VERGHESE , VICE CHAIRMSM(I)

HON"BLE R K. MUTHLUMAR , MEMBER (&)

Bujit Kumar Singh

S/0 Late vikramjit Singh

Rio vikramaditya Smriti

Road Mo. 1~

Rajsndra Nagar

PATHA-1E (Bihar) .

By Advocate: Shri J. ¢. Jestli
VEPSUS

1. Union of India
through Secretary to
Government of India
Department of Forest &
Erviranmant

w VYT

~

Spplicant

Fo*arnment of India v
‘. MHew Delhi
2. © Becretary
Department of Personmnel
Department of Personnel., Pension
& Public Grisvances
Govarnmaent of Indla
Mew Cealhi .,
3. Btate of Rihar
through Chief Bacraiar
Government of Bihar
Dld Secretariat:
RPatna (Bihar).
4., Secretary-cum-Comnmisas Dorar

Department of Forest &
Ernvelrormesnt

Governmert of Bihar
Sichal Bhawsan

3rd Sscretariat

Patna (Bihae).

S Shri B. N. Jha, IFs
Maraging Direscor

Bihar Forest Developmeant
Corporation

Patliputra Colory

Fatna (Bihar.
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5. Shri B. P. Sinha,IFs
Conservator of Forest
Hovernmert of EBihar
Western Circle
Baltongansy

Dist. Palamau [(Biklar).

7. Shiri &L Minz, IES
Conservator of Forest
Govermmant of BIwr
Wild Life Circle
Ranchl (Bilae).

3. Shri v. K. Yerma, IFS
Conszrvator of Forest

Gowerrmaent of Bihar

Extension Dircls

Muzatfarpur, Bihar. “w e Respondents

-

By Advocates: Shri anil vumar Tha with

Shri S. K. Sinha for
@sordertea- 384

D U

DRDE R [DR&L)
Dr Jose B Vergheses Yo )

On behalf of thﬁ official responderts it
Was stated that | e Jxroceech i s
cont%mplat@dfpending against the applicant hawes
been dropped and  the cass of the appl icant: s

under‘consideratimn.

Lel  the rﬁspondenta‘ take  appropriate
decisiaon A% guickly  as possible in tha
circumstances of ths case and commﬁniaata The
zame to the applicant. The respondernts bl ]

communicate the orders  in this redgard  within

Aeight Weeks  from  the date of the receipt of &

copy of this order as +o what is the prograss ofF

the DRC,
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Sinfructunus. Tz 08 1s Al speosad f

*6./
Tl applicant has no ol Jeotian i

digposing of the 08 as the somnes has  eomns

Faxes

infructuous .

O MUTHLRL &R I:L".'!f-“-zf ADTE P VERGHESE )
P& WD)
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